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HI-A'ORT Of' INQUIRY ON THE FATAL ACCT· 
IJEl'tT AT SAUNDA No. 1\. COLLIEHY 

The o.,puty Minister in the Mlnl-
mry of Labour, Employment and 
Rehabilitation (Shri Shahnawaz 
Khan): I beg to lay on the Table a 
eup.," of thl' TIc'port of Enquiry on the 
fatal accident at Saunda No. IV 
Colliery of National Coal Develop· 
n'l.t:nt Corporation Limited. District 
H"zaribagh. Bihar, on the 17th Febu-
ruary, 196G [Pluccd hI LillT(17111. SC(J 
No LT-5988/661. 

12.13 hl'S. 

PUBLIC ACC'OUNTS COMMITTEE 
FORTY -SEVF.NTH REI'ORT 

Shri Morarka (Jbunjhunu): I beg 
to present the Forty-seventh Report 
of the PublIc Accounts Committee on 
Appropriation Accounts 1962-63, 
1963-64, Finance Accounts 1962-63 
and 1963-64 and Audit Reports 1964 
and 1965 rel<lffng to Government of 
Kerala. 

12.1S~ hr.l. 

'DEMANDS FOR GRANTS-Contd. 

MIl"I~TRY 01' WORK.."i, HOL'SING AND 
DeWAN DE\'F.LOPMEST-contd. 

MI". S_ker: Out of five hours 
allotted, one hour and five minutes 
haw already been taken up; three 
hOllrs and 55 minutes remain. By 4.15 
W<" will finish. 

Shri Subbaraman to continue his 
speoech. 

Shrl Vishnu Kamath 
(Hoshangabatl): Before you proceed, 
may I makp a request? Yesterday 
you were good enough to direct that 
copies of the statement of the Min-
ister ot Social Welfare and the- Home 
Minister would be circulated. We 
have- got only the statement of the 
Minister of Social Welfare, and not 
the Home Minister's statement. And 
tomorrow is the debate. 

Shri D. C. Sharma (Guruuspur): 
Tomorrow we are having thl' deba~e 
On BastaI'. but We have not been gl\"en 
the statement by 1hp hon. l\iiniskrs 
who sit here' for sOlllf' 'ill l '.' anu tIW:"l 
go away. 

:\Ir. Speaker: J will "Pl' Ihat it j.~ 

dllnC tOO3Y. Todi1Y tht"," will be 
di~tributed. 

8hr. Subbaraman (Matlurai): I wos 
mention1l1g yesterday about th(, 1111-
portance of the housing prublem. I 
also said that it would require 
huge amount to meet the housin.s: 
n.'Quirements, Out of uIl tlw peopJ!', 
those who live in l1Iums !'holild re-
ceive our foremost attl'ntion. That j ... 
why Mahatma Gandhi whenever hl' 
ca~e to DCTIli used to live in Harijan 
bashs. If you want to pl'ovide ti1cm 
good houses. each will need Rs. 5,000 
per house. ThDt means tens r,f 
thousands of crores and we may not 
be able to find such huge amounts for 
decades. This problem would not brook 
delay for such a long period. The 
alternative is that we should acquire 
lands eXlensively according to lhe 
requirements, prepare 0 layout 101' 
them, have good roads, provide water 
supply, drainage, communily hall, 
play ground, lK"hoOI and public con-
\'cnienres, (f WC' do this and sell 
away lands to people who live in the 
slums or congested areas to a grcDt 
extent this will be solved. Day by 
day tt1'ni problem is becoming aggra-
vated nol only in Delhi or jn big 
cities like Madras. Calcutta Or Bom-
bay; even in district towns tne-
problem is getting worse day by day. 
A large number of people Occupy 
poramboke lands, wastelands, river 
banks, tank bunds, even roarl 
margins. BL~OUSC of the acutenes~ of 
the problem, because people do not 
get houses or sites to put their shed!J 
and huts. they occupy all these lands. 
Unless we attend to that immedIate-
ly. it T!=i verv difficult to remove them 
from the pl~H'e~ which they encroaC'h. 
Before they <qual or occupy they 
should be removed. But that alonf~ 

-\'Io\'cd With the Tecomm~nc1ation of the President. 




